IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,HYDERABAD BENCH
AT HYDERABAD. | | '
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N
0.A.No,955/97.

l |

‘ |
Date: 30-=7--1997.

\ |
Between: '

l
P. Jayaseela Rao. .o Applicant. |

: l
and

|

1.8ecretary, Department of Science angd ]

Technology, Technology Bhavan, ‘ Ii
NMew Mehroli Road, New Delhi 110 016,

|
2, Director Generzl of Meteorology. ‘ H
India Meteorologicazl Department,
Mausam Bhagvan, Lodi Road, 1 l
New Delhi 110 003, '

, B
3. Deputy Director General of Meteorology, R
Regional M-teorologicyl Centre, ‘ i |
50=College Road, Nungambakkam, A
Madras - 600 006.

. l |

4, Deputy Director General of Meteorology, : |

Agriment, India Meteorologiczl Depart- 1
ment, sShiv,jinagar, Pune 411 005,

.o Respondéntg. “
Party-in-persdn. “
Mr, W.Satyanaféyana for Mr, Devaraﬂ

- 1
CORAM: - o |
Hon'ble Sri H,Rajendra Prasad, Member (A) | E
Hon'ble sri B.S.Jai Pyr meshwar, Member (J) 'E

Counsel for the applicant:

Counsel for the respondents:

JUDGMENT,

{per Hon'ble Sri H. Rajendra Prgsad,Member (A) |

Heard Mr, P.Jg¥aseela Rao, Party=-in-person and

Mr. W.Satyanargvana for Mr, Devg Raj on behalf of the

% respondents.
i
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2. The applicant aspires to the post of Professional
Assistgnt for which he claims he has the eligibility on
the strength of similar promotions stated to have been
given to some of his colleggues. The ﬁacts; as stated

in the O.A., are far from clear. Wwhat is clear is that

the applicant has submitted a representation on Z2mbm1997

(Annexure I to the C.2.,) addressed to Respondent No,3,

1t is, however, seen that the representation has been
addressed to an authority other than the oné who is

competent to examine and décide the question. \

3, it is, therefore, felt that the applicant }
may now submit a proper representation to the 2nd res-

pondent, through proper channels, within the next 15 4, ys, \

4f he chooses to do so. On receipt of such a re- i

" presentation from the applicant, the 2nd respondent shall

"have the matter examined on merits and in accordapnce with !

the rules of the service/Depar tment and énf decision }.
tken in the matter be communicated to the applicant
within sixty days of the date of receiptfof the re-

presentation, if made and received, in the office of

the 2nd respondent.

Vi




-

4, Thus the O.A., is disposed of., No cos/?s.

B.&x PRASAD

/ Member (J) Member {(A)

9
r_:,y S0 Jow 37

Date: 30m=7==1997,
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To

1,

3.

4,

S.

6.
7.
8.

9.

PV

The Secretary, Dept.of Science and
Technology, Technology Bhavan,
New Mehroli Road, New relhi-16

The Director General of Meterclogy,
india Mdteorological Dept.,
Mausam Bhavan, Lodi Road, New Delhi-3,
The Deputy Director General of Meteorology,
Regional Meteorological Centre,
50-College Road, Nungambakam, Madras-6.
The peputy Director General of Meteorology,
Agriment, India Meteorological lept.,
Shivajinagar, Pune-5,
One copy to Mr. P.Jayaseela Rao, Party-in-person .
Sr.0bserver, Meteorological Centre,
BegumpetyAirport, Hyderabad-16.
One copy to Mr.N,R,Devraj, Sr.CGSC.CAT,Hyd.
One copy to HHRP.M.(A) CAT,Hyd.
One copy to D,R,(A) CAT,Hyd.

One spare copY.
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TH& th'BLE MR JUSTI E

THE hcm BLE MR,H, RAJENDRA PRASAL:M( 2)
%uw‘bia_ My R Q JWPCJIQ‘WM MQ)

Dated: 8Cj"7 ~-1¢07

ORDER/JWYBSMLNT |

MOA!/E: Y o/Co =y -I\Ton .

in
C.2.No, e 5”5/}0\’)
T-P&.NO. } (W-p. l)
. ‘ Admltt d and Interlm d1rect10ns -
' ' | Issued i-

Allowéq !
Disposed of with directions.

Dis

i ssed,

Dis
: S . Di

lssed as withdrawn
‘issed for default,

Urgered/Re jectec,

No order as to costs,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH :
AT HYDERABAD )

MA 981/97 in OA 955/97 Date of Decision: 27.10,1997

BETWEEN:

P. JAYASEELA RAO «« Applicant

AND

Union of India represented by

1. Secretary

Department of Science & Technology,
Technology Bhavan,

New Mehrali Road,

New Delhi - 110 016

2. Director General of Meteorology
India Meteorologycal Department
Mausam Bhavan,

Lodi Road,
New Delhi - 110 003.

3. Deputy Director General of Meteorology,
Regional Meteorological Centre, '

50-College Road, Nungambakkam,
Madras-600 006.

4. Deputy Director General of Meteorology,
Agriment,
India Meteorological Department,
Shivajinagar,
Pune -~ 411 00S5.

.. Respondents

Counsel for the Applicant .+ Party-in-Person

Counsel for the Respondents: -+« Mr, N.R. Devaraj

CORAM;:

THE HON'BLE SRI H. RAJENDRA PRASAD: MEMBER (ADMN, )

ORDER

(Per Hon'ble Sri H. Rajendra Prasad: lember (Admn.)

Heard Mr. P. Jayaseela Rao, Party~in-Person ang
Sri N.R. Devaraj, Sr. Standing Counsel for the Respondents.

Pursuant to an earlier direction_éF'this Tribunal

on 306.7.1997 in OA 955/97 the applicant "filed a repre-

sentation to the Director General of Meteorology, India

Meteorological Department, New Delh;ﬁ(Respondentmz) staking

Q;%\"
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his claim for promotion to the post of the Professional

Assistant. His grievance is that he has not received. any

decision or reply so far.

3

It is, therefore, now directed that the reprgsent-
ation dated 7th August, 1997, submitted by Mr. P. Jaya-
seela Rao, Senior Observer, Meteorological Centre, be v
forwarded to Deputy Directof Generai of Meteorology, Regionai
Meteorological Centre, Chennq;,within'ls days, 1f not
already done. The said Deputy Director General, Chenﬁai,
shall forward the representation together w%th his comments/
Observations and recommendations,if any, to the Direcﬁor
General of Meteorology, India Meteorological Department,

New Delhi within 15 days thereafter and finaliy the Director
General, India Meteorological Department, New Delhi, shall
convey a suitable decision to Mr. Jaiseela Rao within one

month thereafter. o

Thus the M.A. is disposed of.
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(H. RAJENSRZ  PRASAD)
MEMBER (ADMN.)

Date:

27th October, 1997
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M.A.981/97.
To ~ .
1. The Secretary, Dept.of Science & Technology,

2.

3.

5.

6.
7.
8.

9.

Unioh of India, Technology Bhavan,
New Mehrali Road, New pelhi-l16. oY

The Directar General of Meteorology
India Meteorological Dept. Mausam Bhavan,

Lodi Road, New D2lhi-3. ~

The Deputy Director General of Meteorology,
Regional Meteorological Centre,
50-College Road, Nungambakkanm,
Madras-6.

The Deputy Director General of Meteorology, -

Agriment, India Meteorological Dept.,
Shivajinagar, Pune=5,

One copy to Mr.P.Jayaseela Rao, Party-in-person,
Sr.observer, Beteorolegical Centre, Begumpet

Adrport, Hyderabad. :

One copy to Mr.N,R.Devraj Sr.CGSC. CAT.Hyd.

One copy to HHRP,M.(A) CAT.Hyd.

one copy to D.R.{(a) CAT.Hyd.

One spare cOpY.
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IN THL CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD .

THE HON'BBE MR,JUSTICE.
VICE-CHATRMAN

and
THE HON'BLE iMR.H.RAJENDRA PRASAD :M(&)
DATED:- N7 \\0_19’7

ORDERy/ TS DS HEN G, ‘

M.A., /RécerAe=a.NoL Qs )o‘ )

‘}

. in l
oade. q5<]g.

.

“Admittdd and Interim directions issued.

Allowe

Disposed of with Direcpioi'l_s.

LT

———

Dism_is ed.

Dismi gfged as-withdrawn.!
Dismidgseq for defa_ult
Ordergd/Rre jedteqd

No,order 3s-to costs.
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Cemr-aﬂ Adminis{®ve Tribunal
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